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Madam,

Smti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti. Barnali Mahanta,
Member, MACT, Goalpara.

Earned leave.

Letter No. MACr lcLplZOZ4l937 dtd. LB.O7.ZO24.

No. HC.VII-I2O I 2oO3 | 604g t A

A
Dated Guwahati the % July,2024.

Yours faithfully,

941,-
JT. REGISTRAR ruIGILANCE'I

dated L6' 07. L6>,

with reference to the above, I am directed to inform you that your prayer forearned reave for three days from ta.o7.2024 to 20.07.2024 (prefixing L7.07.2024;
1trxinS 21.07.2024), along with station leave permission, from the- evening of16.07.2024 tirr the morning of 22.07.2024, has been grantei. r*t"r,'vo, url'io''nrna
over charge to the District and sessions Judge, Goalpara, and in his absence, to the next seniormost Judicial Officer available at the station.

Memo No. HC.WI-I20/20Og I 6044-60461 A,
Copy to:

1' The Principar Accountant Generar (A&E), Assam, Guwahati for information. (copy
of leave application is enclosed herewith).

7
,/2.

The District and Sessions Judge, Goalpara.
The Project Manager, Gauhati High Court.
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